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The 27" February 2018
The Bihar Revenue Service (Amendment) Rules, 2019
No - 3 Stha. Niyamawali (B.R.S.)- 02/2019-73(3)/Ra—In the exercise of the powers

conferred by the proviso to Article, 309 of the Constitution of India, the Governor of Bihar is
pleased to make the following Rules to make amendments in the Bihar Revenue Service Rules,
2010 (As Amended from time to time) :-

1. Short title, extent and commencement.—

(i) These Rules may be called the Bihar Revenue Service (Amendment) Rules,
2019,
(i1)) It shall extend to the whole of the State of Bihar.

It shall come into force at once.

(iii)
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Rule-2 of the aforesaid rules shall be substituted by the following -
""(h)" Appointing Authority' means the ""Governor of Bihar''.

2. Amendment in Sub Rule (h) of Rule-2 of Revenue Service Rules, 2010. - Sub Rule (h) of

3. Amendment in the numbering of Sub Rule (c) of Rule-3.- After Sub Rule (c) of Rule-3

(substituted by Amendment Rules, 2010) Sub Rule (c) of Rule-3 (substituted by Amendment Rules,
2015) shall be read as (d).

2010. - Aforesaid Rule 3 (a) (including Schedule-1) shall be amended as follows :-
"'a' Hierarchy of the Cadre- Hierarchy of the Cadre shall be as follows :-

4. Amendment in Rule 3 (a) (including Schedule -1) of the Bihar Revenue Service Rules,

13:)'. Hierarchy Designation Status
Revenue Officer 1. Revenue Ofﬁcer
. 2. Revenue Officer-cum-Kanoongo, Land Records &
1 and Equ1val§nt Survey/Assistant Consolidation Officer Gazetted
Grade - Basic . .
Category 3. Rev.er.lue Officer-cum-Kanoongo, Land Acquisition
4. Training and Leave Reserve
Circle Officer and 1. Circle Officer
) Equivalent Grade- 2. Executive Magistrate Gazetted
’ First Promotion 3. Assistant Settlement Officer/Consolidation Officer
Level
1. Deputy Collector, Land Reforms
2. Assistant Director (Agriculture Census)
Deputy Collector, 3. Assistant Director, Survey Office, Gulzarbagh
Land Reforms and 4. Instructor, Consolidation Training Institute
3. Equivalent Grade- 5. Instructor, Survey Training Institute Gazetted
Second Promotion 6. Additional District Land Acquisition Officer
Level
1. District Land Acquisition Officer
.. 2. Assistant Director, Consolidation
District Land . -
L . 3. Deputy Director, Agriculture Census
Acquisition Officer . .
4 and Equivalent 4..Ass1stant Director, Land Records & Survey Gazetted
Grade - Third Directorate .
Promotion Level 5. Deputy Dlregtor, Survey Office, Gulzafbagh
6. Incharge Officer, Settlement/Deputy Director,
Consolidation
Additional
Collector, Land 1. Additional Collector, Land Ceiling
5 Ceiling and 2. Joint Director, (Agriculture Census) Gazetted
' Equivalent Grade- 3. Principal, Consolidation Training Institute
Fourth Promotion Principal, SurveyTraining Institute
Level
Note- (i) Sanction strength of these posts shall be the same as sanctioned by the State
Government from time to time.
(i) Pay Band & Grade Pay/Pay Level of the above posts shall be the same as sanctioned by

the State Government from time to time.

By the Order of Governor of Bihar,
BRIJESH MEHROTRA,
Principal Secretary.
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Schedule-1

Details of amendment in the sanctioned posts (Schedule-1) under Bihar Revenue Service

(D Revenue Officer and Equivalent Grade - Basic Category :-

Sl Designation No. of Posts
No.

1 Revenue Officer 1283
Revenue Officer-cum-Kanoongo, Land Records & Survey/

2 . - . 242
Assistant Consolidation Officer

3 Revenue Officer-cum-Kanoongo, Land Acquisition 38

4 Training and Leave Reserve 34

Total- 1597
(1) Circle Officer and Equivalent Grade- First Promotion Level :-
SI- Designation No. of Posts
No.

1 Circle Officer 534
Executive Magistrate 147
Assistant Settlement Officer/Consolidation Officer 120

Total- 801
(111) Deputy Collector, Land Reforms and Equivalent Grade- Second Promotion Level :-
Sl- Designation No. of Posts
No.

1 Deputy Collector Land Reforms 101

2 Assistant Director (Agriculture Census) 3

3 Assistant Director, Survey Office, Gulzarbagh 2

4 Instructor, Consolidation Training Institute 3

5 Instructor, Survey Training Institute 7

6 Additional District Land Acquisition Officer 24

Total- 140
(IV) District Land Acquisition Officer and Equivalent Grade - Third Promotion Level :-
Sl. Designation No. of Posts
No.

1 District Land Acquisition Officer 38

2 Assistant Director, Consolidation 14

3 Deputy Director, Agriculture Census

4 Assistant Director, Land Records & Survey Directorate

5 Deputy Director, Survey Office, Gulzarbagh
Charge Officer, Settlement/Deputy Director,

6 N 24
Consolidation

Total- 79
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(V) Additional Collector, Land Ceiling and Equivalent Grade- Fourth Promotion Level :—

Sl Designation No. of Posts
No.
1 Additional Collector, Land Ceiling 15
2 Joint Director, (Agriculture Census) 1
3 Principal, Consolidation Training Institute
4 Principal, SurveyTraining Institute 1
Total- 18

Specific Designations have been consolidated in the concern level under
each grade.
Four posts of Research Officer, Consolidation and Additional Sub
Divisional Officer, Land Ceiling have been surrendered.
After proposed merger of Special Land Acquisition Directorate, Water
Resource Department with Land Acquisition Directorate, Revenue and Land
Reforms Department with effect from 01.04.2019, 10 (Ten) sanctioned posts
of Additional Land Acquisition Officer, Water Resource Department has
been re-nominated as Additional District Land Acquisition Officer {Earlier
the sanctioned posts was 14 (Fourteen)} . Thus, number of posts of
Additional Land Acquisition Officer shall be 24 (Twenty Four).

BRIJESH MEHROTRA,

Principal Secretary.
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